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Fixing norms for military jawans

3377. SHRI CHIMANBHAI HARI-BHAI
SHUKLA: Will the Minister of DEFENCE
be pleased to state:

(a) the number of military jawans
required in the country as per norms
fixed in this regard and the
representation of various States in the
military at present;

(b) whether Government have
formulated any scheme to minimise the
gap between their requirement and
availability;

(c) whether military jawans are
required to protect the boundaries of the
country as well as to assist during the
domestic emergencies;

(d) if so, Government's policy in this
direction; and

(e) the number of Training Centres in
Gujarat for imparting training to military
jawans and whether there is any proposal to
open new training centres in the State during
1996-977

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI N.V.N.
SOMU): (a) to (e) The number of Junior
Commissioned Officers/Other Ranks
authorised in the Army as on 31 December,
1996 is 10,45,560. Details of statewise
representation are not maintained.

There is no problem in recruitment of
Junior Commissioned Officers/Other Ranks
in the Indian Army. Adequate number of
recruits are presently under training.

The Militry Jawans are statutorily required
to protect the boundaries of the country as
well as to assist the civil authorities during
internal security disturbances with the
approval of the Government.



